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Pataskar Report
*195. Shri Thanulingam Nadar: Will 

the Minister of Home Affairs be pleas
ed to state the nature of steps taken 
so far to implement the Pataskar re
port regarding Madras-Andhra 
Border’

The Minister of State in the Minis
try of Home Affairs (Shn Datar): The
following steps were taken to imple
ment Shri Pataskar’s report on border 
readjustments between the States of 
Madras and Andhra Pradesh —

(1) A Committee was appointed by 
the Southern Zonal Council at its 
second meeting held at Hyderabad in 
September 1957 to examine the out
standing issues arising out of the pro
posed border adjustments

(2) The State Governments were 
requested in November 1957 to send 
their proposals regarding the provi
sions to be made in the bill to be 
drafted for the purpose The Govern
ment of Madras have sent their pro
posals recently The proposals of the 
Andhra Pradesh Government are 
awaited.

Steps will be taken to introduce 
necessary legislation on receipt of 
proposals from the Andhra Pradesh 
Government.

Shri Thannllnyaia Nadar: May I
know whether the Bill will be brought 
during the next Session?

Shri Datar: We have yet to receive, 
as I have stated, the reply of the 
Andhra Pradesh Government Gov
ernment will then consider thi9 ques
tion

Shri C. R. Pattabhi Raman: In view 
of the state of suspense m the border 
areas, will the Government consider 
to expedite the whole matter’

Shri Datar: The Government are
trying their best to expedite it

Shri Subbiab Ambalam: Has any
time limit been set for the reply of the 
Andhra Pradesh Government?

Shri Datar: It will not be proper to 
lay down any time limit because they 
have to consider certain questions

Shri Nath Pai: The Pataskar for
mula has given its solution to a very 
tricky problem Recently, the two 
Chief Ministers of Bombay and 
Mysore also met to solve another pro
blem of the same nature regarding the 
border of Belgaum Is the Govern
ment considering to apply that for
mula’

shri Datar: The question does not 
arise

Shri Khadilkar: In view of the fact
that persistent demands are made 
from border areas which are supposed- 
to be in dispute and this formula that 
was applied for settling disputes 
between Andhra and Madras has set
tled it amicably, is Government con
sidering that on the same basis all the 
border disputes should be settled and 
the sense of discrimination that is 
prevailing should be removed’

Mr. Speaker: It does not arise out 
of this question
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